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IN THE COURT OF THE CHIEF METROPOLIT

MAGISTRATE,

TEES HZZARI, DELHI

CC NO:

Securities and Exchange Baard of India,

a statutory body establish :a under the

provisions of Securities aid Exchange

Board of India Act, 199!, having its

Head Office at 221, Nerunan Point.

Mittal Court, "B" Wing. Nariman Point,

Mumbai- 400 and reprerented by its

Asst. Legal Advisor (Prosacutions) Shri

A. Chandra Sekhar Rao.

1.

Vs,

AIM Plantation (I} Ltcd., a company
incorporated under the provisions of
Companies Act, 195¢ and having its
registered office at Quiet Office-3,
tind Floor, Sector 35 A, Chandigarh.

Shri Bhupinder Singh Aujla, s/o0 Not

- Known to the compiainant;

Occupation: Director ot the Accused
No.1; resident of tlouse NMNo.19486,

) el u'ty )
= 1 WYL WU T
q .| . 1 - H o om .
L B - o - Frol
:.. n ’ \ 1:: | . -;I'_' . -.__ _ .__.__'-. -a -
s ) .. e ol . . . RS .
- . L T R RN
T . . . = 2|
N . - T Ea
1 . r - - ' L T ' L. .ot .
; o A - " r - s g \
n H R PR | - ':a R T L ]
- " ~ - - ] . .l;;:
1 . - - - A
. v !
. |

3 : 1 B T tud &
5:'" '- ES
- U ._'._'.-._'. e . '.'.h:'-l-rp':'luz
ImL R A OIS .l l.-:"._ L on ..,"p;,;l: flld.-?
- Siad ' |'|; L--I-:I"I.-T'i_‘.:.‘-.l-l

'thlmt -y i

i
{.I_-ﬂliﬂ bk g - R b e derd e ¢ em ey PR T - -

-~ h‘\‘. _f".._,'l\ o

...Complainant

v
]\""""' !

I
—— . .. L L e Y



Not known to the complainant;
QOccupation: Director of the Accused
No.1; resident of 61, BRS Nagar,

Defence Colony, Ludhiana.

COMPLAINT UNDER SECTION 200 OF THE CODE OF

CRIMINAL PROCEDURE, 1973 READ WITH SEC. 24(1)
AND 27 OF SECURITIES AND EXCHANGE BOARD OF

INDIA ACT, 1992

.. Accused




Phase X, Mohali.

- Shn Mohd. Igbal Chana, s/o Not
known to the  complainant;
Occupation: Director of the Accused
No.1; resident of Dehlo Road,

Sahnerial

- Shri Abdul Guffar, s/o Not known to

the complainant; Occupation
Director of the Accused No.1;

resident of Raikot Road, Melerkotla.

. Shn Amrik Singh, s/o Not known to
the  complainant;  Occupation:
Director of the Accused No.1;
resident of 1386, Sector 34,
Chandigarh.

. Shri Kuljeet Singh Dhilion, s/o Not
known to the - complainant;
Occupation: Director of the Accused

No.1; resident of Village & Post
Jugiana, Dist. Ludhiana.

. Shri Rikhi Singh, s/oc Not known to
the complainant; Occupation:
Director of the Accused No.1;
resident of 3442, Sector 35-D,
Chandigarh.

. Shri Mohinder Pal Singh Grewal s/o




SEBI| vs AIM Plantation India Ltd.
02.0712

Present. Counsel for complainant.

Accused no.1 is proceeded u/s 305 Cr.P.C.

There is no appearance on behalf of accused no.2 10 8 despite
proclamation u/s 82 ‘Cr.P.C, through publication in news paper. Theretore,
accused no.2 to 8 are declared proclaimed offender.

Now at the request of counsel for complainant file be consign d.-to
the record room and be summoned back whenever accused are arresied/their

fresh address is traced. /
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